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CP No0.144/2020 in OA No. 3294/2020

ORD ER (Oral)
By Hon’ble Shri R.N.Singh, Member (J):

At the outset, learned counsel for the petitioner has
very fairly submitted that though the compliance of the directions
of this Tribunal has been made, however, there has been delay at

the end of the respondents.

2. In view of the facts and circumstances and keeping in
view that the directions of this Tribunal have now been complied

with, the present CP is closed. Notices are discharged.

(R.N. Singh) (A.K.Bishnoi)
Member (J) Member(A)
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